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Mrs. Neena. S and Ors.  

…Applicants  
Vs 
 

Joint Chief Controller of Explosives and Ors.  
…Respondents  

 
 
 
 

ADDITIONAL TYPED SET OF PAPERS FILED BY 4th RESPONDENT 
  

S NO. Date Description Page 
No.  

1 30.03.2023 RTI Request 1 
2. 25.04.2023 RTI Reply 4 
3. 28.04.2023 Request from apartment owner 6 

 
DATED AT CHENNAI ON THIS THE 21st DAY OF FEBRUARY, 2026  

 
 
 
 

M/s. AAV PARTNERS  
S SARAVANAN  

E KARTHIKEYAN  
COUNSEL FOR 4th RESPONDENT  

76, II Floor, Marshalls Road,Egmore, Chennai – 08. 
Email – saleemperson@gmail.com, Ph – 9500069660.  
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TRANSLATION 

 
             Dated : 28.04.2023 

From, 
Smt. Rekha Sudesh Rao, 
Mangaladevi. 

Subject: Request letter regarding the pathway. 

Respected Sir/Madam, 

We have received information regarding the construction of an H.P.C.L. petrol 
bunk adjacent to all our houses located near Krishnappa Compound, 
Mangaladevi, and it has been noticed that the construction work is currently 
in progress. We presume that you are carrying out the construction adjacent 
to the residential area in accordance with government regulations. 

Presently, for all of us, there is a 5-foot walking path from the main road to 
our houses. We request you to leave 5 feet from your side to provide us with 
a 10-foot road. 

You have already informed us that you will be leaving a 3-foot path. However, 
it is the request of all of us that you leave a 5-foot walking path from your 
side. This is because, in case of an emergency, a 10-foot road is absolutely 
necessary for an ambulance to reach our houses. 

Kindly oblige. 

Yours faithfully, 

 
Rekha Sudesh Rao. 
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